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Mr. P.N. Jatti, Counsel for applicant. 
-,..; i 

Heard the leamv.d counsel for the applic~t. 

Learned .counsel .f0r the applicant seeks time to amend the OA. 
. Penni8sion granted. 
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Let the matter be listed on 22.03.2007 . 
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(KULDIP SINGH) 
VICE CHAIRMAN 


